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STATEMENTS BY MINISTERS

Status of implementation of recommendations contained in the 31* Report
of the Department-related Parliamentary Standing Committee
on Rural Development and Panchayati Raj
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Status of implementation of recommendations contained in the 20" Report
of the Department-related Parliamentary Standing Committee on
Consumer Affairs, Food and Public Distribution

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND
PUBLIC DISTRIBUTION (SHRIMATI NIMUBEN JAYANTIBHAI BAMBHANIYA): Sir, | lay a
statement regarding Status of implementation of recommendations contained in the 20"
Report of the Department-related Parliamentary Standing Committee on Consumer
Affairs, Food and Public Distribution on ‘Quality Control Cells (QCCs)’.

ANNOUNCEMENT BY THE CHAIR

MR. CHAIRMAN: Hon. Members, if the House so agrees, the lunch hour may be
dispensed with today to continue further Discussion on the Working of the Ministry of
New and Renewable Energy Sources at 1 p.m. Do | have the leave of the House ? Thank
you. | am grateful. ...(/nterrupz‘/ons)... Now, Matters raised with permission. Shri
Vikramijit Singh Sahney; Concern over misuse of social media in spreading disharmony in
the society. ...(Interruptions)...
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[RAJYA SABHA]

MR. CHAIRMAN: | have taken note of it. ...(Interruptions)... You have discussed it
with me in the Chamber.

MATTERS RAISED WITH PERMISSION
Concern over misuse of social media in spreading disharmony in the society

SHRI VIKRAMJIT SINGH SAHNEY (Punjab): Mr. Chairman, Sir, first of all, | pay my
homage to I8 GYAT RIS Sil, FTIM WRAT TSI UR e ST BTT BIS!, TS
JPT death anniversary B, B9 STgiolfeT U9 B B

Sir, today, | stand before you with a heavy heart compelled to address a growing

menace that threatens the social fabric of our society and disrupts the communal
harmony. There is a handful amount of fringe elements who misuse the social media

platforms to spread hate on the basis of caste, creed and religion. SRREE HN, H[9Tcd
HEAT IR BTS discipline T8I &, $a9 3MExONT = #2301 Sff & fofv, <} 3w raifsrer
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BRI ARG R W B o, S99 '$' gs il 8] Sl Fdhl, dl g+l
OUYI ATeTe HIFSAT &7 81 X&T 8l | am also submitting a dossier of 38 pages, laying it
on the Table of the House, of various hate accounts which we feel is just spreading
hatred quite irresponsibly. a8 33T, A1 BIS T fog &1 7, BIs $© ford T8T 81 U8l
al SHH b BT ER| N g1 I8 H 9 AT Ministry of Electronics and Information
Technology and State Policy Department 31§ &g ® fh 3 8¢ W & IRR § a1 81d
g1 I8 YT # A1 9gd 9t T&T 2 3R I P SHIET IR 9ol X8l 21 99 2000 H Information
Technology Act eb ST &1 AT g8 314 obsolete &1 TT, T4 AT HSAT TSI ATl §H
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